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SHRIMATI     LEELA     DAMO-
DAR A MENON: 

DR.   RAFIQ  ZAKARIA: 

Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to refer to   
the   reply  to  Unstarred     Question 
1165 given in the Rajya Sabha on the 
2nd August,  1978 and  state: 

(a) when the U.N.D.P. assisted pro 
ject for setting up the Central Agmark 
Research and Training Institute, was 
sanctioned and accepted; 

(b) when the U.N.D.P. Expert for the 
project has joined duty and where his office is 
located;  and 

(c) what are the reasons given by the 
Project Manager for setting up the project at 
two places? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI BHANU PRATAP 
SlNGH); (a) The UNDP Project for setting up 
a Central Agmark Research and Training 
Institute was accepted by Government of 
India in July,  1975. 

(b) The UNDP expert for the Project has 
joined in November, 1977 and his office is 
located in Faridabad. 

(c) The Project has to work in colla-
boration with the Directorate of Marketing 
and Inspection. The Project T tanager has, 
therefore, suggested 

that various units to be set up under the 
Project should be located in Faridabad or at 
Nagpur with reference t* the location of 
counterpart units of Directorate of Marketing 
and Inspection. 

Ex-M.Ps.   occupying   official residences 

1833. SHRI PRAKASH MEHROTRA: 

SHRIMATI HAMIDA 
HABIBULLAH: 

SHRI  SAWAI  SINGH
 
/ 

SISODIA: 

SHRI  BHIMRAJ: 

SHRI GURUDEV GUPTA: 

Will the Minister of WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to  state: 

(a) what are the names of the ex-Members 
of Parliament who were in occupation of 
Government residences as on the 31st June, 
1978; and  

(b) what action Government have taken 
or propose to take in each case? 

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR 
BAKHT!): |(a) and (b) A statement giving the 
names of ex-Members of Parliament in 
occupation of Government residences as on 
30th June, 1978 " and the action taken in each 
case is enclosed. 
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Recovery of outstanding dues for supply 

of fertilizers 
tl834. SHRI R. R. MORARKA: Will the 

Minister 0f AGRICULTURE AND 
IRRIGATION be pleased to state: 

(a) the amount to be recovered from 
private parties for the supply of 

tPreviously      Unstarred    Question 1410, 
transferred from the 8th August, 1978. 

fertilizers till the 31st May, 1978 ami since 
when these amounts are outstanding; and 

(b)   what   steps   Government     h^ve 
taken to recover the amount? 

THE MINISTER OF AGRICULTURE AND     
IRRIGATION   (SHRI     SURJ1T SINGH  
BARNALA):      (a)  Indigenous fertilizers are  
sold by  the manufactu- 

 


